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Government of Inda

Ministry of Law & lustice
Department vl Legal Alfairs

4" Floor, "A” Wing. Shastr Bhawun
New Delhi. dated 25" October. 2016

OFFICE ORDER No. 110 /2016

In modification of this Department’s Order No. 172015 dated 20.07.2015, the competent authority in
pursuance of the provisions contained in Section 5(1) and (2) of the Right to Information Act 2005, re-designates the
following officers of this Department as Appellate Authority and Central Public Information Officers {(CPIOY -

SNo TSection | Nameof cPio T Link  Officer of | First | Appellate | Link  Officer of |
| | CPIO Authority First Appellate
S P E— _Authority |
1. Judicial Section “Shri Surex;j&r? Shri Krishan | Shri " RK. | Smt. Poonam Surl
Kumar, ALA | Mohan Arya, | Srivastava, DLA DLA
............. . JALA PO S— )
2 Notary Section Smt. Poonam | Shri RK. I Shri G.S. Yadav, | Shri S R. Mishra,
Suri, DLA Sriv L IS&LA B S —
B wln{ﬁblcnwémzﬁiﬁon Dr. P.K. Behera, | Shri R.S. Verma, | Shri Inder Kumar, | Shri Ramavan |
el DLA___ |bLA AS Yadav,AS |
4. RTI Cell Shri K. Ginkhan | Shri AK. Joshi, | Shri Ramayan | Shri Inder Kumar. |
IR S—— Mhang, DS DS GAS
5. Advice A, B & C | Shri Arpit Anant | Ms. Jyoti D Shri (.S, Yadav, 1
| Scctions Mishra ALA | ALA JSELA S&LA |
6. Admn. I Section Shri Bhakti Lal, | Shri Unni | Shri G.S. Yadav, Shri S.R. Mishra,
' Us | Krishnan T, U JS&LA | IS&LA }
bl Vigilance Unit Shri Bhakti Lal, | - - Shri R.K |
,, T ST E— Srivastava, DLA |
8. Admn. 11 Section Shri A.K. Joshi, | Shri K. : hra, | Shri G.S. Yad;w,f
DS Thang, DS JS&LA | Is&LA
9. Admn. 111 Section Shri Suneel | Shri Bhakti Lal, Shri Ramayan | Shri Inder Kumar,
Sachdeva, US | S i Yadav,AS | AS <.
10. Admn. 1V Section | Shri Unni | Shri Suneel | Shri Ramziyanw Shri Inder Kumar.
- Krishnan T., US| Sachdeva, US Yadav,AS _ |AS
1. PG Cell Shri AK. Joshi, | Shri K. Ginkhan | Shri G.S. Yadav. | Shri S.R. Mishra,
: DS Thang, DS JSELA | JS&LA
12. Library & | Dr. RJR. | Dr. P.K. Behera, Shri Ramayan | Shri Inder l«’.nmmf' |
Research Section Kasibhatla, DLA DLA Yadav, AS AS
13 Cash Section Shri K. Ginkhan | Shri A.K. Joshi, | Shri S.R. Mishra, | Shri G.S. Yadav. |
Thang, DS | DS IS&LA B JS&LA
14. OL Wing Shri Vijay Singh | Shri N.S. Aswal. | Shri Ramayan | Shri Inder Kumar,
Meena, DD A.D. Yadav, AS AS |
I5. Cifigation(HiCy 7| Shi Y.K_ Singh, | s ) S R
CAT Cell DLA Srivastava, DLA | f
16. Litigation (LC) Shri Jiwan Ram, ——-- Shri R.K. e e 1
? | ALA = e . Srivastava, DLA | |
)
. / D
(K. G/ipk‘]‘xzm Thér gﬁl:) Q?t?\?’:?z
o Deputy bummx)‘&lj}w Govt. of India
1. Officers Concerned.
2 PS to Hon’ble MLJ/ PS to Hon’ble MOS/ PPS to LS/ PPS to Additional Secretaries/ JS&LAS.
3. Central Agency Section/ Litigation (HC)/ Litigation(LC)! CAT Cell
4. AdmnlI/ITIV Section, Judicial/ Implementation/ Notary Cell & Advice ‘A’ ‘B *C” Section, PG Cell,

Library & Research Section, Cash Section, OL Wing..
NIC Cell(Ms. Reema, S.S.A.) with the request to upload the above order on the website of this Department
6. Office Order folder.
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Admn, | Section
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Office Order Noagl’m’l?

In portal madification of this Office Order
regarding sopalntment
contained i Section £(1) andg (2) of the Right

uiharity 10 - Department of Legal Affairs designate

CrepaTiment a8 Appeilant Authority and

of Appeliant Autnority and GPIO in pursuan
to Information Act, 2005, the competent

¢ the following officers of this
(CPIQ):

(s

Shastri Bhawan, New Delhi.

Dated :

CGentral Public [nformation Officer

3" Fel, 2017

No. 110/2016 dated 25" Oct, 2016
ce of the provisions

TETNe | deuten Fra e Cri0 | Link Officer of | First Appotaie | Link Officer of |
* CPio Authority First Appellate
e . Authority
Shri B.5. [ Shri Arpit Anant Shii REK | Smt. Poonam
Sherrwa, ALA Mishra, ALA Srivastava, Suri, DLA
DLA :
Ghirt Aepit Anant Shri B.S. | Sbri S.R. | Shri G.5.
RoA ifishra, ALA sharma, ALA | Mishra, JS&LA Yadav, JSELA
3 gimn. 1 | Shri Bhekti Lal, Shri Unnl Shri Ramayan | Shri Inder
Sexlon Slus Krishnan T., US | Yadav, Kumar, Addl.”
—— o ofe Secy. Secy.

A, P Call Shi AL, Joshi, | Shri kK Ginkhan | Shri G.S. | shri S.R.
| Ds Thang, DS Yadav, JS&LA | Mighra, JSRLA
b (Higation(HC) | Shr .. Singh, Shri Jiwan Shri R.K, “Smt. Poopam
fCAT Celi- DLA Ram, ALA | Srivastava, Surl

i : , DLA -
8. Livgetion (L) | Shri Jivan Ram, | Shri Y.K. Singh, Shri R.K. Smt. Poonam.
: - ALA DLA Srivastava, Suri :
Lr___J...'.,._M.,._..“.m. DLA
Z The Competent Authority in Dapartment of Legal Affairs has further decided that

in future the incumbents on the posts of
autemaiically be designated as
Section/iiranch respeciively. It is
CRIC and First Appellate Autharity may
Appeliaie Authority. This_tleclsion of

CPIO and First
the CPIO and First Appellate Authori
also clarified that the incurnbents of Link Officer viz,
also be automatically designated as CRIQ/First

the competent authority is aiso applicable_for

Appellate

Autho_x_‘uy shalt

ty of the concemed

Branch Secrebvizts, Mumbal ! Kotkata / Chennai / Benga

lury in respect of

and First Appellaie Authonty (Reference Dffice Order No.

ana Offos Order No, 111/2018 dated 25% Oct. 2016).
__-_._._-—-————_'-‘

—

Oficers conceined.
2} P35 to Hon'bls MLJIFPS 1o
4) Cantral Agency Section f LI

gactions.

padar ‘Distribution of Work' fink.
F-Oifice, |

Clice Cedar folded,

(K:

Deputy Secretary to the Govt. of Indi

10, C

9372016 dated 14" Sept. 2016

n

L& 1 PPS to Addition;| Servetaries / JSELAS
| tigation(HC) / Litigatitin (LC) / CAT-Cell.
Admmn. 1 £ Ti7 1V Saction, judicial / Notary / Implementation / Advice ‘A, 'B&C

hwc_:harge, B_ranc;h Sacretariats, Kolkatal Chennal/ Mumbal/Bengaluru.
Y NI Celt with the regquest to upload the Order on the website of this Department
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